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I am happy that you have allowed 
Dr. Ram Manohar Lohia to speak, but 
I want to know whY I should not con
tinue. 

Mr. Speaker: The hon. Member 
has done it already. 

Shri Nath Pal: Now, I would frame 
my question. 

Mr. Speaker: He has already said 
what he wanted to say. 

Shri Nath Pal: The hon. Home 
Minister is here 

Mr. Speaker: I am not allowing 
any Minister to answer any of these 
things that have been asked in this 
manner. 

Shri Nath Pai: I would never say 
that you are unfair, but I think that 
this will be rather . . . 

Mr. Speaker: This is as good as 
s3ying that. 
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12.24 Ius. 

BUSINESS OF THE HOUSE 

The MinIster of Parliamentary 
Affairs (Shri Satya NaraYaJl SiDha): 
With your permission, Sir, I rise to 
announce that Government business 
in this House during the week com
mencing 2nd March, 1964 will con
sist of:-

(i) Consideration of any item of 
business carried over from to
day's Order Paper, 

(ii) Discussion on the food situa
tion on a motion to be moved 
by the Minister of Food and 
Agriculture, 

(iii) General discussion on the 
General Budget for 1964-65. 

Shrt Nath Pal (Rajapur): I am 
very sorry that you ~ot the impres
sion that I even remotely intended to 
insinuate that you were showing par
tiality. I do not know if my hon. 
friend Dr. Ram Manohar Lahia also . 
got that impression. All I say now 
is that since the matter has been 
willy-nilly, perhaps without your 
permission, raised, it is better to have 
a clarification and end it. That was 
what I said, and it was in that con
text that I said that since it had 
been allowed, I might continue. I 
never suggested or even remotely or 
indirectly or by implication or 
covertly cast any aspersions on your 
impartiality. I hope you will accept 
this. All I said was that it was 
better to have the matter clarified 
since the hon, Home Minister was 
also present here in the House. 

Shri Hart Vishnu Kamath (Hosh
ingabad): With regard to the business 
of the House, by way of clarification 
and by way of a gentle reminder to 
the Minister, may I request again 
that the Reports of the various Minis
tries must come before the House at 
least a week, if not earlier, before the 
Ministries' Demands are taken up in 
the House? Secondly, the schedule 
for the discussion of the Ministries' 
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12.27 hrs. 

DEMANDS FOR GRANTS-RAIL
WAYS (Contd.) 

Mr. Speaker: Further diacussion 
and voting on the remaining Demands 
for Grants in respect of the Budget 
(Railway.) tor 1964-65, together with 
the cut motions moved. 


